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GOVERNMENT OF INDIA.
LEGISLATIVE DEPARTMENT.

PROCEEDINGS OF THE COUNCIL OF THE GOVERNOR GENERAL OF INDIA ASSENM-
BLED FOR THE PURPOSE OF MAKING LAWS AND REGULATIONS UNDER
THE PROVISIONS OF THE INDIAN O0UNOILS AOTS, 1861 to 1908
(21 & 23 Viot,, c. 87, 55 & 88 Viot, o, 11, AND 9 Edw., VII, o. 4).

The Council mct at the Council Chamber, Imperial Scorctarint, Delhi, on Saturday,
thoe 1st March, 1013.

PrEseExT:

His Excellency BanoN IHARDINGE oF PENSHUMST, P.C, G.C.D., G.C.MLG., G.0.V.0.,
6.).8.I., GAL.LE, L8.c., Viccroy and Govornor General of Inlin, presiding,

and 47 Membors, of whom 40 were Additional Members.

FINANCIAL STATEMENT IFOR 10138-14.

Introductory.

The Hon'ble Sir Guy Fleetwood Wilson: “Irisoto presont the
Financial Btatement for 1913-14. TFor tho information of those Moembors who are
now to the Qouncil, I may state bricfly the procedure to bo followed. To-day thero
will be no dobate, but beginning with the 7th March datos will be allotted for tho
dotailed examination of my proposals and tho discussion of any Resolutions that may
be moved regarding them. BSubsoquently T shall have to consider what modifications
aro necossary, eithor in the light of our discussions or of later information which
may bocome available. The ﬁudget in ils final form will be pre:ented on tho 20th
and the final debate will begin on 24th March.

2. This is the fifth occasion on which tho duty lias fallen on me of reviewing the
financos of India, and it is my ool fortune that for a thivd time I am in a position
to bear witness to the material well-heing of this country. A year ago I framed my
ostimates on tho assumption of a year of normal scasons and trado, and promising
as the outlock may be, that iz, in my judgment, the most favourable assumption
which in the circumstances of India can be made with prudence. In looking back
now over a period, tho happenings of which it was then my duty to forcenst, I shall
have to deseribo a large improvement on our original cstimates. The year that iy
drawing to a closo has proved to ho one of prospority and of plenty, the results of
which have casily outrun antfcipations consistent with the principle of caution which
I have suggested as necessary in our financial luwogn()stications, But there 1s a shadow
in the financial sunshine. '{Vhi]u contemplating the general prospects a year ago as
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excellent, I said the unoertaintics of the opium rovenuoe still hung ovor us. The difli-
cultics which I had then in mind have since thon become acuie, and we arc faced
with o loss of revenue which affects materially our financial arrangements in the
coming year.

8. I propose in the first place to sketch the main featuros, agricultural and com-
mercial, of the current year, '&le year opened well, for the winter rains, beginning in
January, had been normal and timely, and the only thorn on the harvest rose was the

! distress in Kathiawar and some parts of Bombay, whero famino, duoc to insufficient
rainfall in the preceding year, been declared. In the hot weather the augurics were

" unfavourable. A series of disturbances of the cold weather type continued to pass into
India, delaying tho establishment of the usual hot weather conditions, and in May
thero was an.almost complete ahsence on the west coast of the irruptions of occan

* winds which herald the advance of the monsoon. Thus the rains were late in begin-

i ing and werc not established fully in the interior until the 10th of July. Their

¢ duration also was unusually short. In September they were very fitful, and thoy

{ retreated from Northern and Central India a fortnight Lefore tho usual date. Btated

* in this way the history of the most important months in the year from the agricultural

1. point of view may scem disappointing. XFor four wecks however from the time when

: 1t spread over Northern India the mnonsoon continued in abnormal vigour and yielded

abundant rain. A beneficial break of ten days followed, and in the end of August and

as & whole the rainfall was little below normal, and, what is of moro importanco it was
well distributed, no traot showing a very large deficicncy. It is truc that in Bongal

. parts of the country where rain was needed.

exceptions the retrospect ugricultumllir)is satisfactory. For tho wintor season we may

now anticipate an auspicious close. December, January and “two weeks in February

went by with scarcely a cloud, and we were beginning to despond when tho atmos-

Eheric conditions changed and the rain was sent to us, welcome all the more beeauso it
ad been so long delayed. :

~*“4. From the cause, in tho seasons, we may turn to the effect in the harvests.
The wheat crop of 1911 constituted a record which it would be difficult to equal ; bub

1 beginninig of September the rain bearing currents again spread over India. Yor India .

- and the eastorn districts of tho United Provinccs, the carly olosc of the rains was the -
. cause of no little damage, specially to the rice crop and in portions of the Bombay
 Deccan the want of rain was severely felt. But there is never a monsoon that can
. be said without reservation to satisfy our ideals. At tho end of November a rain bear-
 ing depression, which may justly be termed lpruvidcntinl, traversed preoiscly those :
, n the Bombay I'residency famine relief
continued till'‘Octobér, and in three districts small numbers of people are still in |
§ ‘receipt of gratuitous relief. In the United Provinces scarcity has been oxperienced -
[ i’ Mirzapur and a part of the Domains of the Maharaja of Benarcs, but with small -

: the crop of 1912, if inferior to its predecessor, was in respect both of area and outturn .
very greatly better than'the normal ; in the United Provinces, one of the two chief -

! wheat-producing provinces, the outturn indeed excceded even the harvest of 1911.
: Rice had also been good ; whilst of the other cxport staples, cotton had on the whole a
b favourable season’ ,oxcept in parts of the Bombay Presidency and Hyderabad, and its
» total outturn was estimated at no less than 40 por cent. better than in the precéding
? yecar. The area under sugarcano has increased and the outturn is expected to be good ;
4 whilst jute has also shown considerable improvement. 'T'his year's rico crop. has

e e b

. suffered to some cxtent in parts of Bengal and the United Provinces, but elsewhero the .

" season has been mnot unfavourable and the outturn, though not up to that of 1911-12,
should bo considerably above the normal average of preceding years.

“5. From this review of the agricultural roports I proceed to consider in the trade
returns ‘a more definite and statistical test of tho year's prosperity. Tho rosults are
striking. " The valuo of our exports, I said last year, had Bucn the highest on record,
but the merchandise wo have sent abroad botween April and December 1912
oxceeded in value by 17} crores the corresponding oxports of 1911. There wasa
considerable falling off in the case of linseed and raw cotton, but a great trade was

done in grain, wheat, rice and barley ; the expoits of jute increased by 8 crores, and

of hides and skins'by 1} orores. Nor was the improvement only in raw matorial;
therc was a very substantial advance in jute fabrics, in cotton twist and yarn and in
tea. How-the balance of trade was adjusted I shall show later on. At present I am
cenoerned with merchandise, and under this head I note that our imports also in nine
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months have exceeded those of the previous year by 143 ovores. In 1911-12 imports
were aotive in April and May and then cased off in the ensuing four months, as if
waiting, I said, upon-tho monsoon. In 1012-13 the same general tondency is obsorvable ;
but the activity of April and May was greater and the comparativo slackness in the
following months less marked than in the preceding year. In the commoditios for
which wo indented on other countries in exchange for our exports, half the incroase
roughly consisted of textile materials and fabrics gencrally, and picce-goods in parti-
cular; but there havo been largo increases also of sugar, hardwaro, machinery, iron
and steel and railway plant. Oombining both the inward and outward curronts of
trade, the value of our total seaborne commerce in merchandise during the fivst nino
months of the year amounted to some 296 crores as against 264 croros in the preceding
record year. The range of prices has doubtless been high, but I do not know that it
is higher than in the preceding year, or consoquently that the comparison I have
drawn is mislending as an indication of the volumo of trade. We know at any rate
that railway traffic has been extremely active and on evory side there avo plain indi-
cations of a continuance of the progress and prosperity of the country..

Revised Estimate of 1912-13.

6. The effect of the conditions I have outlined is writton large across our figures.
The Budget for the current year was prepared for a revenue, Imperinl and Provincial
together, of £794 millions; according to the latest revision of the estimate we now
anticipate that we shall receive £87 millions, an improvement of £74 millions, of which
£6 millions will be secured from Opium and Railways The aggregate oxpenditure
we think will exceed by only £171,000 that ﬁprqvido{l in the Budget. Of the net
improvement, as will appear even from the figure I have just given for Opium and
Railways, the great bulk has accrued in the Imperial account. Out of our revenuos
however we have distributed large grants to Provinces. After allowing for these
%mnts, tho surplus we retain is £3,862,000 as against a surplus anticipated in the

udget of £1,478,000. ' :

Opium RBevenue.

. L3

“%. The position in regard to opium is as follows. The trade with China in
Indian opium is governed by the agreoment of 8th Mny 19011, the object of which
was to assist the suppression of opium smoking in China by cutting off gradually the
Indian supply. The trade, it was contemplated, would cense in 1017; but provision
was made for its earlier termination on proof of the extinction of production in Ohina
of the indigenous drug. The taxation of foreign and native opium was to be
equalised. All restrictions on the wholesale trade in our opium were to be withdrawn,
but the stipulations of the Treaty were not to derogate from the force of any ordi-
nances then existing, or which the Chinese Government might in future to
regulate the retail trade or suppress opium smoking. The Manchu Government gave
convineing proof of its sincerity and of its ability to enforce anti-opium measures, and
several of the Chineso Provinces were under the terms of the Treaty closed to Indian
bpium. With the revolution there was undoubtedly a recrudescence of popp; oultiva-~
tion and an unwarranted interference with the trade in Indian opium. Presently
however the central Government assorted itself. Not only were Presidential decrees
issued enacting the severest penaltios against opium cultivation, but it was ordained
that opium smoking was to cease cntirely by a given date. The campaign against
cultivation had extended to a campaign against consumption.

“8. The policy of the Government of India has throughout been correct and
simple. We had in our agreement with China a programme of sales from year to
ﬁu and we have adhered toit. Yet we have had strong inducements to vary our course.

e operations of the Chinesc authorities would frequently have justified us in
denouncing the Treaty or declining to make the further reductions of sales for which
the Treaty provided. We were sincerely anxious however to help China towards a
great reform. We have not insisted on the letter of the law. None the less we have
steadily resisted pressure which from time to time has been brought to bear on us to
cffect reductions in our sale programme which would have been arbitrary and prema-
ture. Applications for the suspension of sales are no new feature in tho opium trade.
We were familiar with them before any restrictions were placed on exports to- China
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and their objeet was obviously to confor the advantages of a strict monopoly on those
who happened at the time to be in the possession of opium. “This wo have proporly
and consistently refused to do. 'The action of the Republican Government in China,
however, creatod an ontirely now situation. It stopped tho outlet for Indian opium.
As soon as the situation declared itself, I went to lgamlmy and met tho opium mer-
cbants, whose frank and forcible presontation of their case I wish to acknowledge. I
mnde myself thoroughly acquainted with the wholo outlook. Therepresentations of the
merchants were confirmed by the cowrse which events had taken. In Shanghai and
Hongkong which are the markets of our opium in China, trade was roported to be at a
stnnﬁ}atill. There woro no sales or doliveries, and in India at tho December aunction the
price of Malwa opium hadl dropped to Rs. 722 a chest as against Rs. 1,666 obtained in
November and Rs. 2,448 in August.

“9. The situation was radically different from any with which we had as yet been
called on to deal, and the Government of India took prompt action. With the sane-
tion of tho Secrotary of Btate we did four things. Tho sales of opium for China could
not be stopped immediately, as a variation in the programme of the jyear cannot be
made without three months' notice, but we suspended sales from the earliest date
which this condition allows. Meanwhile we imposed an upset price which practically
resulted in an immediate suspension of such sales. Wo reduced the quantity of opium
to be sold in 1918 for export to non-Ohina markets with the desire to reduce smuggling
into China. And lastly, though we had no obligation in tho matter, we agrecd to buy
from the Malwa States the amount of opium by which their e.::sgorts to China in 1918
may in consequence of this deoision fall short of the number of chests which had been
assigned to them in our programme. -

“10. Bo much for the past. The Government of Indin olearly have had to dea
with a situation created for them and for which they wero not responsiblo. All that
it was in their power to do has been done by them. Yor the future ncither I nor.
anyone else can cﬁmphcsy, but we cannot conceal from oursclves that China has sct
herself a task which experience proves to be one of tho greatest difficulty—the onforce-
ment of a morality possibly too advanced for popular acceptance. We havo dealt’
generously with China and we havoa claim on her for fair treatment. Her reputa-
tion for probity stands high n.moxg the nations. The Ohinaman’s word, it is said, is
his bond. The new Republican Government, which has yet to establish its position
in its own country and in the world at large, will doubtless be jealous in a peculiar
degreo of its honour and will be actuated by the same spirit of equity and fair dealing
which has characterised the policy of the Government of India. '

. «11. In the current year the eifechl;,of these events on our rcvenues bas beeu% com-

paratively small. TIn the:case of Malwa opium I may explain that our reccipts consist ' :

of o shave, first of a fixed pass-duty, and secondly of the amountsbid at the auctions
for tho right of export. .. Forthe payment of these bids the merchants are allowed three ;'
months' grace, so that the proceeds of sale subsequent to December would in any case’

have been oredited in the coming financial year. As far as the cwrrent year is con-:

cerned, the revenue from sales of certified opium in January-March would not have-

exceeded £400,000. On the other hand, as I have said, in earflier months prices wera -
exceedingly high,! and the results for the year as a whole arc accordingly much above!
the Budget estimate.;; The improvement in fact under Bengal opium has; been}.
£1;198,000 and urder Malwa opium £224,000. This portion of our revenucs we pro-;:

pose to treat exactly as in previous years. To enable us to -deal systematically: with'
our opium windfalls we fixed in advanco some time ago a series of standard figures to’
represent year by year the revenue which we might expeet from our diminishing trade
under normal conditions; so much was to he treated as current revenue, while the
surplus revenue received, if any, was to be specially treated. Tor the current year
the standard figure is £8,600,000. Our actual revenuc is likely to be £5,003,000, so
that there is. an excess of £1,463,000. Of this sum two-thirds will he retained in our,
surplus for the discharge of temporary sterling debt. The discharge of India Bills, of.
which £4% millions were still outstanding at the time of the last I"inancial Statement,
‘has been completed ; but we have to pay off next year £11 millions railway debentures
and mect an instalment of £300,000 for the discharge of short-term honds. The re-
maining third, which amounts to about £1G0,000, we propose 1o distribute in. grants’
for hostels and universities.

4
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Ordinary Revenue.

“12. Having reviewed the opium position, I pass to a consideration of our ordi-
nary revenue. Excluding opium, the imprévement shown on a comparison with the
Budget is £6,191,000, the great bulk of \\’lrl’i(ﬂl has been contributed by our railways.
In making my estimate under this head, I was cautious and it would ill-befit, in my
iudgment, a ginance Ministor in this country to Dbo otherwise; but I think the most
irresponsible critic would have hesitated to predict that the development of traffio
would prove so enormous as to constitute a orisis in ru.il\m,y managemont. The gross
carnings have been almost £44 millions above the estimato. The net improvement isless,
because, we have had, of courso, to distribute more in the shape of surplus profits paid
to companies, and because working exponses have naturally increased. Against the
£43 millions growth in emrnings however tho inorcase in working expenses has not been
more than £600,000. The percentago of working cxpenses has been brought down to
498, which isa lower re than has been shown for the last five years. The net
receipts are £3§ millions better than the Budget. Apart from railways therefore,
I have to account for an improvement of £2} millions. Over a million of this
improvement has been secured under the purely Imperial heads of Oustoms, Mint,
Post Office and Telegraph, and Exchange. Under Customs, I find that out of a
total inorease of £586,000, £868,000 are accounted for under cotton manufactures,
manufactured articles and export duties ; the first two heads showing the influence of a

rosperous year, while under the third the rise in revenue was due to a large demand
or rice from other countries, whioch led  to exports not only from Burma but from
Bengal. Bilver, the imports of which were heavy throughout the year, brought us
about £160,000 more than we had anticipated and the revenue derived from sugar
was also high. Of a large inorense of £820,000 under Mint, the greater [{m't is due to
the resumption of rupee coinnge, which could not be allowed for in the Dudget. Beforo
the profits on coinage are transferred to the Gold Standard Resorve, o charge is made
for manufacture, which is credited to the Mint, andthe sum thus shown in the
owrrent year is £214,000. Finally, so far as these Imperial heads are conoerned, the
Post Office and Telegraph Department has given us £11§,°000 more than our forecast,
as the result no doubt of active trade and general prosperity, and the same genaral
conditions have credited us with £109,000 under the head of Exchange. Unff:r the
shared heads of Stamps and Excise, we have divided with the Provinces an increased
revenue of nearl 50,000 and Irrigation receipts also have been better in the
aggregate by £442,000.
~ “18. The description I have given of the improvement in our revenues will have
impressed on the Council the fact that much the greator portion of it has accrued in
the Imperial account. ‘We do not propose however to retain all that has come to us;
we intend to nake the provinces partners in our good fortune. The distribution of
my surplus has given ‘me much anxious thought. Ihave alarge sum of moncy
to dispose of; wo are unlikely to have again, for some time, o margin anything
like so large as in the present ycar, and it is all the more ncoessary to be caroful in the
distribution of what 1s in our hands. I state the principle of our decisions very
briefly. .There are certain relatively small requirements which wo intond to meet ;
but the bulk of the money will go in grants to secure a steady progress in oducation
and sanitation, an object which has the support of loth official and non-official
opinion. We propose to make the following distribution of funds :—
2} orores for non-recurring expenditure on education.
1% orores for urban sanitation.
30 lakhs to Burma for communications.
20 lakhs to Assam for development.
1 crore in aid of general provineial resources.

The last mentioned grant will be distributed at the rate of 12 lakhs to cach of
the larger Provinces, and 8 lakhs cach for tho smnaller Administrations, and will not
be earmarked for any onc purpose. It will be devoted to such schemes as cach Local
Government may deem to he most necessary in view of varying and special re-

virements. Our ability to make these grants secures important advantages. Jrom
the Tmperial point of view, they are an anticipation of future liabilitics. We have
these demands; we might in oidinary comse meet them overa more extended period ;
but wo may well doubt whether in the next few years we shall have funds available
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for distribution, and we take the opportunity, which fortunately presonts itself,
of paying our contribution in advance. TFrom the point of view of the Provin-
cos, there is o great gain in stalility; they aro securod in tho presecution of
improvements of the most important kind against tho fluctuations of Imaporial finance.
"They ave, we ave assured, ready for the distribution. 'The groat attention which las
been paid in recent ycars to the needs of sanitation and education has led to a systematic
roviow of requirements and preparation of projeots genorally. 8o long as thers is uncer-
tainty as to the amount that will be available from year to yeur, progress must he fitful
and uneconomical. But now, when they find themselves socurod in tho posscssion
of substantial sums, the Provinces will he able to make out and adhero to woll-con-
sidered programmos of deyelopment and the systematic application of funds which will
thus bhe possible will cortainly make for economy and officiency.

Lxpenditure.

“14. About.tho expenditure of the current year I have little tosay. I have
alrendy mentioned that in the aggregate it is £171,000 more than in the Budget.
Provinces have spent £171,000 less than they antioipated, butf there is an increase
of £842,000 in Imperial charges. The Provinoial decreaseis accounted for by the inabi-

" lity of Local Governments to spond the full amounts provided. In the Imperial

section the important variations are increases of £898,000 under Civil Works and
£570,000 under Military services. The rise in Oivil Works charges is acoounted for
by the debit, to tho revenue liead, of the construction of temporary accommodation for
the Government of India at Delhi. In the Military estimdtes, the additions have been
of an obligatory nature; for instance, the increased outlay on food supplies caunsed
]t)g higher prices, the cost of surveys on tho North-East F'rontier, larger oxgemliture on
he arms fraffic operations in the Persian Gulf, and similar items. On the other
hand the special allotment ‘made for protective irrigation works outside the Famine
(}mnt has not beer used and‘there is a large decrease of £480,000 shown

réserve of £528,000 was entered under this head for subsequent distribution. As'
the distribution has lprooeedad, grants have been madeby assignments diminishing
d Imperial expenditure has been correspondingly reduced. D
§
Delhs Expenditure.

> ;*15. I have completed my review of the current year and proceed to an explana-
tion of the Budget for the ensuing year ; but before I do so, there is ono subject on .
which I wish to say a few words, and that is Delhi expenditure. In the dischssion
which took place in thé Council last year, I gave an undertaking that this expendi- °

“ turé would be soparately and carvefully accounted for, and Iown to a fecling of :

surprise and some indignation that suggestions should subsequently have been made,

_and they have been made, that the Government of India would countenance a’
- departure from the pledge then given. It is evident that all expenditure of whatever .

kind connected with the transfer of the Imperial capital to Delhi, could not con-.

¢ veniently or properly be brought under o single head in our accounts. Therc s, for'
" instance, the admimstrative expenditure of the new Imperial Provinec which must be
» accounted for in appropriate sections as on account of police, law and justice, and so,
i on.j- Again we have to build a new cantonment, the cost of which can with propriety;
- bé shown only in the Military Estimates. Similm-l&r‘ if a diversion of a railway }ine Is

found nccessary, it must be charged to Railways. The cost of our temporary buildings
further, as T have already mentioned, we have charged, under the advice of the Comp-

~ troller General, to the revenue expenditure head, Civil Works, and not to the new head

of capital expendituve which we have 01;;3!10(1 for the new Imperial City. I make this
explanation because I am anxious that there should boe no possibility of misconception

- on the subjeet, and I would add . that, while the exponditure has of ncocessity, been
- ontered under more than one head in the accounts, care has been taken to make it
- ‘readlily available by prescribing that in cach case it should he kept apart under a
. sub-head of its own. , I.have arranged furlher, for the convenicnce of Hon’ble
| Members, that all the relevant items of expenditure should be brought together in a

comprchensive pro formd account, and this arrangement will be continued year b
year so long as it may be nccessary. The form of this account and details regarding 1t
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will be found in tho memorandum by the Financial Sceretary, and Inced only mention
that the cost of tomporary Delbi in the current ycar will probubly be just under 60
lakhs. Tho discussion of the numerous quostions of tho flist importanco involved in
the inception of a task of such magnitudo has delayod tho beginning of the permanent
city, and tho amount charged to the capital head in tho curront year is onl
£165,000, which represents for thoe most part the cost of land aoquisition.  We slmﬁ
soon bo in a position however to proceed with the work onergotically, and Honourable
Mombers will find that o provision of 2 crores has been made in the capital acoount
for this purpose in the ensuing ycar.

Budget Estimate for 1913-14.

“16. I now come to a now pagoe in our financial history and open tho Budget for
the year-1918-14. It will bo clear thatinono matter of grave importance our position
has been wealkened sinco I had to undertake the same fask a yeawr ago. I 1elerred on
that occasion td the uncertainties of our opiwm revenue ; but now wo are face to fuoce
with a caloulation of actual loss. As regards our other sources of revenue, I do not
propose to defmvt from the principle, which I consider to be the right one, of cautious
cstimating. Indeed it might bo said that with cvery ﬂvcm* of prospority tho probability
of an approaching reversal of fortune, of unfavourable seasona and trade depression,
increnses, and that tho nced for caution is greatcr thereforec now than on previous
occasions when I hiave laid my Budget heforo tho Council. At the same time I have
no intention whatevor of letting my cstimates be influenced by vague forebodings. I
Lold to what I snid two years ago, namely, that in Indian budgeting the only reason-
able rule of conduct is to assume that a period of prosperity, onco it is established, will
continue until wo have some clear warning of impending change. At prescnt, apart
from opium, our prospects are bright, and in’ making my estimates I have givon full
weight to this consideration. Proceeding with these principles in my mind, the ealeu-
lstions I have made give for next year a probable revenue in the ngEmHnte, Imporinl
and Provincial, of £82,822,000. ‘The regate expenditure for which provision is
made is £83,860,000. There iy thus a difference of £1,628,000, which is distributed in
this manner; there will according to our anticipations be an Twporinl surplus of
£1,811,000, but a deficit of £2,839,000 in Provincial Budgets.

Revenue.

“17. I proceed to state tho salient facts and figures which lead up to theso general
results, and 1n tho forefront must be put our opium revenue. Circumstanced as wo
are to-day, it would be out of the question to build on any anticipations of revenuo
{rom cere:.&ed opium in the coming year. I will not despair of o revival in tho opium
trade which would restore to us in whole or in part tho loss which at prosent faces
us; but it would be wrong, as matters stand, to tako inte account and make
available for oxpenditure nn'f revenue the reccipt of which is so problematical.
Turther the sales of uncertified opium in the prescnt calondar year have been reducod
from 18,200 to 9,000 chests. Accordingly all that I can budget for under the opium’
head is the value of 9,000 chests of uncertificd opium at the modernto price of
Its. 1,800 per chost or £1,080,000 plus £305,000 for excise and miscollaneous recoipts,
ora total of £1,445,000. The decroase, as compared with the probable receipts
of the present year, is no less than £3,618,000.

"¢ 18. In the next place, as onc of the dominant factors in our Imperial financo, I
turn to railwnys. We are increasing the working expenses next year by £1 million
in view of a larger Railway programme, which involves some addition to revenuc
as well as to oapital expenditure, but against this inoreaso on the expenditurc
sido, las to o sct a deorcase of a quarter of -a million under payments of surplus
profits, which is tho result chiefly of the adoption of the financial in place of tho
calendar year for the distribution. As regards Railway rovenuc, my ostimate is
possibly optimistic ; it is that the gross receipts in 1913-14 will be £36,754,000 as
against the £37,067,000 which we hol:c to obtain in the current year. In arriving at
this estimate I bavo attempted to hold {ho balance cven hetween wo sets 6f con-
siderations.. No doubt if the present wave of prosperity lilfs us a little highor, my
estimate will be exceeded. On the other hand the net vailway revenuc of the current
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year, according to our cstimates, will be £23 millions abovo the revenue of 1911-12;
therc was an improvement of £2 millions in 1911-12, ascompared with 191Q-11;
and the figure of 1910-11 was mcarly £13 millions higher than the figurc of 1909-10.
‘We may well ask whethor the curve is going any higher. 'When a timo of depression
comes, there will be a vory different talo to tell In 1907-08 there was a drop of
about £} million, in 1008-09 & drop of £2} millions. It is easy to be wiso after tho
ovent, and should fortune once more favour us you may say I was undul%' cautious.
But I claim to be judged by present prospects, and on the facts I have put befero you
I am of opinion that no prudent minister would frame an cstimate higher than that
which I have indicated.

“19. An item which requires special mention is'the abolition of the appropriations
at present made from the lu.n?l cess in certain provinces. Tho matter is one which
I shall have to explain in somo detail, but for the moment, dealing with the revenue
acoount I note that tho effect will be that tho receipts in 1918-14 under provincial rates
and contributions from district Loards will be £557,000 less than in the ourrent year.

“20. Apart from Opium and Railways, antl the appropriations just mentioned, the
improvement in revenue which I anticipate is £105,000. The amount would be
larger, but for certain reductions which are forced upon me. I cannot arrange for our
capital exgenditure without a large reduction of our balances, and the estimate of inter-
cst receipts in consequence is diminished by #£177,000. Again the Mint reccipts
go down in my forecast by £291,000 because 1 cannot repeat tho item which a%jca.rs in
the accounts of the current year for seigniorage on coinage of rupees. Undar Customs
also I am bound to take into consideration the rise in the price of silver as likely to
affect imports, and, guided by the experience of years wEen the price was equally
high, I must reduce the estimate of rcceipts from the duty on siﬂer by £160,000.
The exports of rice further in the current year have been very large, and a normal:
estimate for 1018-14 gives a decrease ¢f £102,000 under export duties. Under other
heads however I have raised the estimate of customs receipts l]? £140,000, which ia
#s much as the advance in revenue in the last two years will justify. In other depart- -
ments also, I take recont experience as my guide, and I advanoce tho revenue from
Post Office and Telegraph by £161,000, from Excisc by £243,000" and from Stamps.
by £186,000. Land Revenue also is likely to give about £155,000 more in thé:
a.g%reg.:te, in consequence chiefly of better collections in Bombay. The result of these .
and other less im ortant variations is an improvement of £248,000 inthe Provincial
account and a deterioration of £148,000 in the Imperial account. But we propose from ;
Imperial revenues fo ‘make grants, which I shall presently describe, to Provinces!
amounting to £1,108,000. This compares with non-recurring grants we aro making |
this year of £4,645,000. Thus to sum wup, the Imperial revenue account will be:
£38,618,000 worse under Opium ; £594,000 worsc under Railways; and £143,000 worsg
tunder other heads; while alienations of rovenue will be £3,847,000 less.  On'the whole
there is a deterioration of about one million. I$

ii Ezpenditure. - : 1

11 “ 21 The aégregate expenditure I advanco from £79,604,000 in 1912-13 tcf i
£83,850,000 in 1918-14. " The provinces anticipate that they will spend £3,203,000!
‘more than in the durrent year, the great bulk of the increase being accounted for under
cducation, - sanitation and public works. In the Imperial scotion therc appears an’
increase of £1,043,000. More than half of this increase is accounted for by the expen-
dituro of £660,000 which we propose to incur for the purchase of Malwa opium. Under
“Civil Departments wo have added £132,000 for so much of the grants which we aro
making for education and other bencficial objects as we need for Imperial outlay in:
minor adininistrations or as a reserve for subsequent distribution. A sum of £109,000°
has been allotted for Protective Irrigation works outside the Famine Insurance grant.
-Thoro is an increased provision of £131,000 under Post Office and Telegraph which is
duo for tho most part to the requirements of wircless stations. The administration of
‘the Province of Delhi will, we- think, involve an inercased expenditure of £60,000:
In view of various urgent projects we have agiced to raise the grant for Imperial Civil
}l)follziis by £189,000, hut there is a decrease of £300,000 under temporary buildings for

R e
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Grants to Pr'zvinces.

“22. The ﬂr&nts for education, rclicf of cess and other beneficial services, which I
have mentioned, uro not the least interesting feature in the Budget. 'When presenting
the Yinanoial Btatoment Jast year, 1 said that asin viow of expendituro on the now
capital at Delhi wo should now have three sections in our annual capital programme
instead of two, we might reasonubly enlarge the conventional figure of a crore which
wo havo generally endeavourced to secure as our revenue surplus.  In spite of tho loss
of opium revenue I find yself in a position to follow this policy, and I have framed
my Budget on tho basis of 2 2 crore Tmperial surplus.  In spite of the loss of opium
revenue, I find it is possible not only to avoid the imposition of new {axation, not only
to maintain tho presont standard of expenditure bubt to provide a substantial contri-

"bution to meet the ever-growing nceds of tho country. Those needs aro multifarious ;
some are conspicuons and urgent.  Education and Sanitation are twins of a plic.ioienal
development. ‘There is agriculture. Therc is the question of modical attendance and
relicf. Last bub not least, uuless we ignore tho political oxganization of the coungry,
there is the development of local sclf-government.  For these intervsts, we have mado
due provision.  We.allot 1 crore {or reewrring expenditure on education and sanitntion,
distributing 85 lakhs to the major provinces, assigning 7 lakhs as Imperial expenditure
and retaining a reserve of 8 lakilxs, We add 10 Inkbs to the provision for agricultural
cxpenditnre ; we allot 10 lakls for medical relief,—15} out of these 20 lakls bein
distributed among the major provinces. These grauts require no explanation and
would ouly say that the rocurving grant for education supploments and adds to the
valuo of the largo non-recurring grant for tho same purpose which we are giving in the

ourrent year.

“23. Finally we propose to mako assignments to Local Governments (o enalle
them to forego tho amounts which at present are appropriate:l for Provineinl uso from
the cess on lund. This inatter requires oxplanation. The cess I have mentioned is
levied in all Provinces generally at tho rate of 6 or 61 per cent. on annual value. In
Bombay, Madras and the Central Provinces the entirc procceds go to Local Boards.
It Bengal ond Bibar, bowever, a oune-anna cess is divided into two half-anng
portions and while one of these, tho *road cess,” goes to District Boawds the
other, the ‘“public works cess” is oredited to Government. In the Punjab and
the North-West Frontier Province, District Boards bLave to make o contribulion of
nearly. 20 per cent. of the land cess to Provincial revenues for © General services.” In
the United Provinces also there are large appropiations though they have a ditferent
form in the two portions of the Province. l{: Agra there is o land cess of b per cent,
of which about a third is taken by the Local Government to cover the cost of rural
police ; in Oudh the general cess which goes to District Boawls is at the rate of 2} per
cont. ong of the annual value whilo & rate of 3 rer cent. is levied separately on
account of the cost of village police. The Council will remewmber that last year o
resolution was moved by the Hon'hle Mr. Gokhale recommending the appointent
of a Committes to enquire into the resonrces of loeal hodies. I had to oppose that
resolution because the appointment of a Uomnmittee did not appenr to be necussury or
desirablo; but I made it plain that the objeot of the resolution was one with which
Government were in accord. The development and encouragement of Local Self-
Government is indced an object as to tho desirability of which all are agreed, and it is
with 'this object in view that we desire to increase their resources by abolishing the
ar:ﬂrdprintions which I havo mentioned. The consequence however of this abolition
will be & loss to Provincial revenues which Local Governments cannot themselves
sustain, and I therefore will make them assignments. I'he manner in which we procecd
is as follows. The Local Governments while they take with the one hand approprintions
from Local Boavds as I have deseribed, with the other hand give them certnin subventions.
Certain of these subventions, such as those made out of the Imperial grant for prima
education will continue to ho made to the Boards; others of a goneral nature whic
are at present required to provide n sullicient income for certain Boards w_lll be
resumed.  In Oudh a special adjustment will be necessary ; the 3 per cent. villago-
police’ cess will he abolished and n genoral cess of 5 pur cent. imposed at the samo rate
asin"Agra. Allowing for this modification the net loss to Provinees and consequently
tho amount we have to make good to them will be in Bengal 25 lukhs,~in DBibhar 23
lakls, in the United Provinces 20} lakhs and in the Punjab 2 lakhs, a total of nearly
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79} lakhs or £530,000. In deciding on the measure which I have now detailed
to the Council we have, I consider, given a very substantial proof of our. intorest in
local self-government. Last year in the debate on the resources of looal bodics I men-
tioned tho surpriainﬁ way in which Mr. Gokhale plants seeds of policy which come to
quick maturity, and I likened these to the mango seeds of the Indian jugglor which
covered for a little time from view astonish us presently with tho appearance of trees
bearing not only leaves, not only buds and flowers, but a goodly crop of wholesome
fruit. If I may vary the figure, I should say that the Governmont of India have their
orchards to the cultivation of which they give their best endeavours. Like all gardens
these have their disappointments, their inexplicable failures ; but none the less some of
the crops are good. @ present is a goodly basket, as an Indiau gentleman might say
“ from our own garden ;” and it contains something more substantial than a Committee.

Military Services.

“24. The expenditure for five years is shown in the following table :—

Gross, Nrr.
Army, Marine. !w,'s:}? m Totnl. ‘ul:l.?]:"’
£ 2 F 2 £ £
190910 . . .[18901,181 | 461,167 | 858,342 | 28,604 ,20,949,254. 19,112,323
1910-11 . . . [19,181,780 | 445,567 000,437 7,087 20,456,071 (19,265,042
191112 . . .|10,636,546 | 450,728 | 909,657 4,706 (20,901,637 |10,668,680
1i912—13 (Budget) . . 119,084,700 | 447,100 800,600 20,200 20,!-1-12,500 19,004,600 -
101213 (Revised) .  .[19,608,700 | 476,800 | 880,600 | 16,000 (20,082,000 [10,685,400
1013-14 (Bn.ﬂget} . « 19,555,000 478,300 940,100 2-1:,500 21,007,800 (10,646,800

oLt . ot ! ' ) |
: “25. As stated last year, the Military expenditure of 1012-13 as originally esti-
mated was fixed iat a figure below that of any year since 1903-04. After the esti-
mates were olosed it became essential to place an order in England for a large number
of rifies which has led to an additional payment of £166,000 during tho current year,
The National Insurance Act involved a payment not in the estimate of about £15,000
on'account of the.British soldiers serving in India. The demand for working parties of
troops in connection with the survey operations in progress on the Noith-East Fronticr
entailod unforcseen expenditure amounting to £54,000. The Arms Traffic operationg
-E;qved more costly b¥.£15,000 than was expected. Tho ﬁrices of food and forage
ve risen, in spite of the favourable harvests of the year, and account for an incrensqi
of roundly £174,000. ‘In view of the favourable financial conditions of the year;
i\(lditionn.{ funds to the extent of about £127,000 were also given to place the army
‘transport on a more satisfactory footing ; to allow of the commencement of a reserve
of fodder ; and for advancing works in progress and for the purchase of storcs. The
regate excess expected is £540,900, the bulk of which has arisen from unforeseen
demands and the rise in rates of food and forage.
*26. In the coming year there will again bea heavzr bill for special services. Pro-
vision is ‘made for the continuance of the Arms Traffic operations at a cost of
' £166,700. * The winding up charges connected with the wurkmg partics employed
-on the North-East Frontier are expected to amount to £33,300. On the other hand,
‘the expected retention of Indian troops in China and Persia will continue to cffect
‘a saving. - | S
27, Apart-from all this, it has heen necessary, in framing the military estimates
of«1913-14, to take into account the fact that the temporary economies in ordinary
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oxponditure amouuting to £101,000, offected in the current year, cannot bo repeated
next year ; and that the National Insurance Act introduces a nmow annual charge
of £21,600. A larger provision of £1806,000 for ordinary Homo stores has been
found nocossary, owing to surplus stocks having boen largely worked off, higher prices
raling for metals, and to the advance purchases of such stores in 1911-12 not being
repoated in the current year.

“ 28. Tho Schedule graut for 1918-14, amounting to £737,700, shows an increase of
£217,600 as compared with the figure adopted in the current year, but it includes
£119,000 to meot the final payments on account of the extra rifles which had to bhe
ordered this yoar, and £106,700 for the acquisition of land and the commencement of
building operations in connection with the new military cantonment at Delhi. The
balanco of the %rant will be applied mainly to meceting the primary requirements
of the avmy in the matter of guns, bayonets, swords and accoutrements, and to the
continuance of huilding works in m%‘ess, notably in the direction of improving
the acoommpdation of Indian troops. Provision is mado on a modest seale for the
inception of military aviation in India. .

29. In respect of the permanent economies mentionod last year, a further saving
has been effected by the dishandment of the Deoli and Erinpura oavalry squadrons.
The question of army expenditure generally has been under the consideration of the
Army in Indin Oomunittee, presided over by Field-Marshal Lord Nicholson. Their
report, which is expected shortly, will deal with the- possibility 'of effecting further
economies in military expendituro. The report of the Committco which examined the
question of marine expenditure is still under consideration. Tho final result is an
]i;lc&'az:e of the net military budget by £562,300 as compared with the ourrent year's

udgot.

Railways.

“80. I have almdz‘ given in the revenue acoount somo of the more important Rail-
way figures. The results of the present year aro 1emarkable. In1912-18 we expect the
return on the capital at charge to be 589 per cent. against 448 which was the percent-
age in 1909-10. If we toke tho railway revenue account as a whole and set the
interest charges, the annuities, sinking fund payments and minor dobits, such as cost
of land and surveys, against the not earnings, we show a surplus of £5,016,000, the
highest in the history of our Indian railways.

“81. What I am now especially concerned with is the railway capital account,
and I give therefore the figures of railway capital expenditure during the last five
years and compare them with the estimate for next year : —

. 101818, 1018-1
1008-09. 1008-10. 1010-11. 101112 o num‘_v
2 £ £ £ 2 2

Open lines including rolling
stock . . .
Lines under construction—
{a) Started in previous

8,692,741 | 6,632,441 | 5,002,843 | 5,058,800 | 7,362,800 {10,124,600

years . 1,306,200 | 1,482,962 | 2,055,264 | 2,408,863 | 2,781,400 | 1,875,400
(6) Started in enrrent !
year . .| M6130 | se9,201 [ 9s7,821 . 452,150 | 69,000

10,045,071 | 8,384,604 | 7,445,928 * 7,014,398 10,214,100 (12,000,000

l

‘“32. The figures to which I invite special attention are theso. The expenditure
on capital account in the three years 1909-10 to 1911-12 averaged rather less than
£8 millions. In the current year we budgeted originally for a railway programme
of £9 millions. Inthe course of the year however we were able to increase tho
provision to £10} millions out of an increaso in our halances and other improve-
ments. For the coming year I propose to draw somewhat heaVily on our ample
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balances and am in consequence able to advanco the railway programmeo for 1013-14
to £12 millions.

% 33. This proves, I think, that I am not unsympathetic on the question of 1rail-
ways. I recognise fully their immenso significance as an instrumout of general
progress, their necessity for the development of trade, their growing and indeed
momentous importanco to the finances of India; but in this, my last Financial State-
ment, I cannot refrain from a word of warning. In spite of the reckless utterances
of obviously interested critics, I continuoe to deprecate miy departure from a policy of
the utmost caution in the matter of Railway Finance. It may be that in the future
it will be possible to give more scope to private entorprise and increase through its
agenocy the funds available for railway construction, but for tho present I have to
regard railways as a strictly husiness proposition. Our responsibility is all the greater
now that they have attained o position of suprome importance in our financial system.
It i3 said that the remunerative character of our railways is beyond question, that our
- railways are the milch cow of the Government of India, and that } em ungrateful.
. But what is the position? We are paying in the London market very nearly 4 per
- cent. for what we borrow. I bear in mind that in the current year the railways have
: Enid us 580 per cent. But last year the return was 499 per cent., in 1910-11 it was
" 4rG6 per cent., in 1909-10 it was 448 per cont.; even in good years in the present

state of the money market the margin is a narrow one. Let me remind you that so

rcecently as in 1808-09 our railway systein was worked at a net los to the State. I
. said at that time that we must never allow our railways to bocome again, even tem-

porarily, & net burden on the general taxpayer. I repeat that assertion. As matters
. stand we have in our railways a splendid asset. Let ws safeguard that asset. Any
: admission of doubtful schemes, or failure to count in ench case the full cost, any
i disregard of financial considerations will surely lead to deterioration of a most serious
; character. :

; “84. I urge that nothing be agreed to in the future which may weaken a
position which 18 essentinl to the financial prosperity of Indin and to all the interests
i which that prosperity serves.

: . Irrigation.

k «83. The finaucial position of our great irrigation undertakings may be gathered
i at a glance from this table which I present and which brings up to dato the inform-
| atien given in previous Financial Statoments.

§= ,

Do . 1912-13 101814 -
( Particulars. 1009-10. 1010-11. 1911-12. (Rc\'ilm!). '(Budsi:j.
:?_ 3 Productive I'orks. £ 2 £ 2 2

{ Capital ontlay ¢ end of tho yenr . |20,145,110 (30,855,071 (31,920,835 33,430,736 [34,018,738

i Direct Receipts

Co o | 240,011 | 2,266,990 | 2,319,176 | 2,541,200 | 2,542,600
' Land Revenue due fo Irrigation . . 1,111,158 | 1,17

0,065 | 1,343,135 | 1,495.200 | 1,518,500

ToraL Receirrs .| 3,860,169 | 3,407,054 | 3,602,511 | 4,036,400 | 4,061,400

Working Expenses . . . .| 1,005,481 | 1,050,404 | 1,103,180 | 1,000,700 | 1,105,400
Interest on debt . . . .| ‘900,520 | 1004650 | 1,059,649 | 1,152,400 | 1,207,000

Torar, Wonking Exrexses 2,026,310 | 2,085,08¢ | 2,162,520 | 2,243,100 | 2,315,400

Ner Prorit -| 1,333,559 | 1,321,970 | 1,499,452 { 1,793,300 | 1,716,000
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Irrigation—conid.
- 191313 .
Particulars, 1900-10. 191011 ouas | it (,}ﬁ:.i‘,‘_
2 £ 2 2 2
Proteetive Works.
Capital oullay to end of year . .| 8,112,121 | 8,444,204 | 8,508,540 | 4,207,040 | 4,775,040
Dil'Wt Reeeipts - . . . 58;066 5]:0[‘1 02,356 0*’5{“0 70:000
Land Revenue due to Irrigation . 0,280 7,040 8,330 10,500 10,000
Torar Receters . i G200 50,001 70,050 75,800 67,500
Working Eflpmu . e e . 28,730 20,217 41,028 61,600 64,200
Interest on debt . . . . 07,852 110,730 123,218 186,200 152,800
Torar Wonkixa Exrexses .| 126,612 | 130,047 | 105,141 187,800 207,000
NevLoss .| 02,816| 0046 | 04455| 112,600 | 119,200
Minor Works and Navigation. o

Direct Receipts . . . .| 235601 | 298,465 | 247,058 | 251,200 [ 254700
Expenditure . . o | BSO4S85 | 77,725 | 830,407 [ 871,800 | 021,300
Ner Loss N 053,744 049,263 589,353 620,600 660,000

#86. On the S}sb March 1912, 58,684 miles of main and branch canals and
distributaries had been constructed, and by the end of the current year a mileage
of 50,000 is ex , commanding over 48} million acres of culturabloe land of which
probably 23 million acres will actually be irrigated within the ycar. The net profit
according to our anticipations on productive works will be £1,703,800, the net return
on capital outlay being 881 per cent. or if works still under construction are excluded

. 10°27 per cent.

! «387. In addition to the canals in operation there aro 59 Erojecta which aro either

er gonstruction, awaiting

717 per cent.

thd 1

* ig hoped that the

sanction or being examined by ¢

udd
tlﬂa ‘Government. Of these six are Minor Works. The Major
uctive and 20 protective, are designed to irrigate nearly 13 million acres at a total

capital cost of about £45 millions, the yield anticipated on the productive works being

e professional adyisers of
orks of which 28 e

: | -« 88. Of the projects brought forward from the preceding year, I may first refer to
the Punjab triple project. The 1:1-0?1-{.-59 of this great work is stated to be satisfactory.
The Upper Chenab Oanal was opened for irrigation by His Excellenoy the Viceroy on

2pth April 1912. Tho Lower Bari Doab Canal will be ready for openiug in April
next, and it is expected to open the Upper Jheluin canal by the autumn of 1914. ~ It
%;per Swat River canal will be ready by April 1914.

.. “89. Two other projects mentioned last ycar in my Financial Statoment, the

: Sukkur barrago and the Rohri canal, have Lecn submitted for the sanction of tho

! Secretary of State, whilo progross in the case of the Cauvery Reservoir and Barda-
_ Ganges-Jumna feeder, which have been very favourably reviewed by the technical
. advisers of the Government of India, is delayed by the neccssity of considering
. the interests of certain Native States which are affected by these vndertakings.

. During the year the Nira Right Bank canal has also heen sanctioned by the Seoretary

. of Btate at a cost of about 200 Jakhs of rupees. It is designed to
. 190,000 aores :in.the Sholapur district, which above almost all others in India
*stands in need of protection froin drought and famine, and it is the most important

project of the protective class which has been undertaken in this country.

rotect an area of
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‘“40. Of the projects undor consideration which have not previously beon montioned
the most important ave the Kistna resorvoir in Madras, the oxtension of tho Gokak
canal in Bombay, tho Sutlej Valley canals and the Jumna dam project in the Punjab.
Tho Kistna project contemplates tﬁa construction of a dam at a cost of 8} orores to
hold up a reservoir with a gross capacity of 163,686 million cubic feet of water. Tho
work it constructed will be the largest of its kind in the world exceeding in magni-
tude the Assuan dam on the Nile which, as now enlargod, has a gross capacity of
81,224 cubic feet. The Gokak eanal extension, which is classed as protective, is to
cost nearly 2 orores. The Butlej Valley projoot aims at the utilization of the surplus
supply of the Sutlej and Beas rivors and it will besides improving tho water
supply of the several inundation canals now dependent on the Sutlej, extend the
benefits of irrigation into the groat desort south of the river. It will probably cost
9 orores, while tho Jumna dam project, the estimate of which is over & crores, provides
for the construction of a dam at Koch in the Nahan State to ensuro a fuller supply to
areas commanded but insufficiently watered by tho Westorn Jumna canal and extend
the jrrigation from that canal to some precarious tracts in the Umballa and Xarnal
districts.

Provincial Finance.

“41. On the subject of Provincial Finance it is fortunately necessary for me to
say but little. Two years ago I desoribed in detail the scheme of permanent financial
settlements, which we believe secures for both parties to the contract important
advantages. In presenting my last Financial Statement I said that the scheme could
not have had a better start than the year 1011-12 had given it. Now another year

. of prosperity has strengthened the position of the Provinces as well as our own. It
is not so long ago that the Provineial anthorities took a most gloomy view of their
finanoial prospects. I remember well the spirited attack whioch was made on the
Government of India on the subject of the Punjab settlements, and no year ﬁm
in which we do not hear the uﬁntriotic )leadings of the Hon'ble Pandit n Mohan
Malaviya and others on behalf of the United Provinces. To all such representations

I may have been held to be unsympathetio, hut especially in India time brings the
answer. The financial position of the Punjab and the United Provinces is very’
different now from their position even two or three years ago, and in general the
Provinces have built up such substantial balances and have a margin between revenue
and expenditure so adequate that they are not only woll-to-do for the present:but are
well protected for the future. I must deal however in some detail with the ‘case
of the two Provinces, Assam and Burma, to which it is proposed to give special

"grants. Financially the conditions in these two Provinces are different. Assam tat
present has onlti a temporary settlement and in another two years it will be neces-
sary to revise the terms of our agreement on a more permanent basis.! Burma
already has its permanent contract, and I am satisfied that the contract is essen-
tially a sound one, for it secures to the Province a substantial growth of: revenue
which will presently supply it with ample funds for its requirements. At

~ the moment, however, it cannot be denied that the provinco is in poor circum-

' stances and that in spite of the exercise of due cconomy it finds a difficulty
in squaring resources with requirements. But from another point of view there is.a
strong resemblance between the conditions in these two Provinces. The cquipment’of
both, in the matter more particularly of communications, is far behind that of ' the
rest of India, and their development is a matter for serious consideration. -‘The
question is no doubt what rate of progress is desirable, for ultimately both Provinces
will find a sufficiency for their requirements in their own resources. Butit is clear
that unless we come to the assistance of Burma, progress in that Province will be
. injuriously delayed. The case of Assam is somewhat differont because it was given
a substantial grant with which to start its existing scttlement ; but here again it was
recognised that the Province might spend this grant during the period of settlement
and 1t would in the usual course be given a second grant at the beginning of the
permanent settlement, the terms of which will shortly have to be considered.” The
reasons for the giants we propose will now bo evident. By making these grants we
assist the earlier development ~of TProvinces which are extremely backward. ‘We
anticipate in_the case of Assam a liability which might come on us when unfavourable

. seasons might make it difficult for us to meet it. And since the improvement of
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communications must make for an im {:L‘O\‘cmunt of revenuo in which the Imperial
Government have a shato, it may be added that these grauts are in tho nature of an
11;\;[053?11011t in the business of the firm by the senior partner, namely the Government
of India.

Ways and Means.

*43. I have now finished with tho Revenue account,tho account that is to say that
is concerned with the monoy cicdited to us as a final recoipt and the expenditure
which wo have agreed should e charged against such receipts, and I turn to the ques-
tion of our Ways and Means,

“ 43, In the current year our programme provided for capital expenditure of nearly
£114 millions, of which £9 millions were for railways, £1,416,000 for imigation, and
* £1,888,000 for Imperial Delhi. We had to meet railway debentures which fell duo to
tho extent of nearly £14 millions, and the ordinary drawings of India bonds of £} a
million, and we sxranged to ropay tho whole of the outstanding India bills of £4%
millions. The great bulk of these ohligations and requirements we proposed to meet
by drawing on our balances ; but we deoided to raise a loan of 3 crores (£2 millions
in India and another of £8 wmillions in England, and we hoped to obtain £1,5810,00
through milwa{' companics apart from the money which they were to raise for the
discharge of debenturcs. In the last item we have been disappointed, for the capital
raised by railway companies has been only £495,000. In other respects our assets
have increased very greatly above our anticipations. The greater part of the improve-
ment has taken place in the revenuc account with which I have already dealt in
detail. This improvement shows itsclf first in the risc of the Imperial surplus from
£1 478,000 to £3,862,000, and secondly in the banking account of the Provinoes,
Oﬁ%::lly wo had to estimate for o, lurgo net withdm\mfby provinees ; but thoy have
not been able to work up fully to the scale of expenditure for whioh they had made
provision in the Budget. Their own rovenues have been better, and they have
received Jarge grants from us, the result of all these changes being that the
aggregate provincial account shows now instead of a withdrawal of £1,668,000, a
deposit of £4,019,000. On the debit side of our transactions, the most interest:
item is the discharge of our India bills. This has now been carried threugh in accord-
ance with the programme, and it is a matter of very great satisfaction to me that our
account has been entirely cleaied of these liabilities ; our position has by theso liquida-
tions beer:]frcatly strengthencd against the possibility of financial troublesin the {futuve.
"Tho capital expenditure on Delhi, as I have alieady noticed, has been small. On the
other }umd, canals have taken a littlo more money than we provided for them in the
Budget, and we have been able in tho course of the year to make the substantial
addition of £1} millions to tho railway programme,

“44. In 1913-14 we ropeat the provision of £1,333,000 for the new oity at Delhi,
and we increase the irrigation allotment to £1,467,000. The most prominent feature
of the year is however the raising of the provision for the railway programme to no
less than £12 millions. The total capital outlay is estimated af £14,800,000.
The only other important debits will be, first, tho discharge of dobt amounting to
£1,869,000, chiefly on account of railway debentures which fall due in the courso
of the ycar and of the repayment of another £} million India bonds ; sccondly the deflcit
which 1s estimated at £2,839,000 in the provincial account. Altogether we havo to
find about £19} millions and this wo propose to do mainly by utiﬁzing our balances
We propose to work to a closing balanco of about £17 millious, and on that basis we
thin.E we can find £11 millions out of balances. Our revenue surplus will give us
£1} millions We propose {o raisc a loan of 3 crores (£2 willions) in India. The
Secretary of State will not himself issuc any sterling loan, hub it is hoped that the
capital raised by railway companies will give us £3 iillions. Wo depend to the extent
of £1} millions on our unfunded debt transactions, mainly Savings Banks, which we
think will result in anet rcceipt of that amount, and we draw as usual on the grant
for the redemption or avoidance of debt. The distribution of the closing balanco at
which we aim is that we should hold £12,120,000 in India and ££,442000 in the
Home Treasury. To work to these results after providing for the year's requi rements,
we estimate that the Sceretary of State will scll Couneil Bills and Telegraphic Transfers
on us to the extent of £21,200,000 ; but in addition he will as usual selt additional bills
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on India so far as our resources may permit if there is o sufficient demand for them. It
will be understood that all my announcements about loans and drawings are subject to
the usual reservations; the Secrotary of State aud the Government of India yetaining
full disorction to vary the amounts I have mentioned, in any way and to any extent
that may be thought advisable,

Exchange, Currency and Gold Coining.

“43. I'rom this survey of our Ways and Moans I pass to the adjoining tervitory of
Exchange and Currency where theio is some interesting ground to he traversed. I
shall first sketch-the genernl conditions of the year which are relevant to this subject.
I shall describe a resumption of our rupee coinage, and I shall then pass to a consider-
ation of two important steps in the development of our currency policy.

Eechange.

“46. 'rom the description of trade conditions which I gave at tho heginning of my
speech it will be at once surmised that there has beein no exchange dificulty in the
current year. Taking the value of merchandise dealt withon private nccount the value
of Indian exports between April and December 1912 exceeded the value of impoits by
611 crores, the exccss being about 23 crores greater than in the provious year. The
outstanding feature of the year is that sinco tho 1st of April last the xate of oxchango
has mnever fallen below par, and this is a new thing in our experience. In 1909-10
a rate below 16 pence continued for the first six months of the year. In 1910-11 it
lasted from the middle of May to tho middle of August. In 1911-12 it held only for
two weeks in June and this year it has disappeared. I do not wish to make too much
of this feature; but while I remewmber that there was little employment for moncy
last rains and my friends the bankers will point to the high rates of interest that have
recently prevailed, I think a tendency is shown in the facts I have stated, as well as in
our figures of rupee absorption and in the traffic returns of railways, to a diminution
in the duration and intonsity of the slaok season and a moro cyen distribution of trade
throughout the year.whijch would be very welcome. . .

" “47. The balance of trade in our favour, I have said, in nine months has been 614
crores. 1 mneed not attempt to explain how the whole difforence has been
equated ; but I can account at onco for 561 orores, for in the settlement of our
claims on other countries we imported 12 crores in gold and silver bullion, 18}
ororés in sovereigns and acoepted 26} orores in Council Bills. The soveicigns,
I nced bardly say, are not imported nccessarily for use as coin, but in . order
to obtain currency in any form that is desired and they are largely turned
into rupees. The absorption of gold, it is true, has continued to ‘increase; in
the firat six months of 1912-13 it was a million pounds more than in the first six months
of 1911-12. But that is only one element in the situation. The financing of the wheat
trade which I have said was unusually active took two crores of rupcos more from us
than in the previous year. Jute, so far as carrency is concerned, was a record erop,
for, the demands on our Calcutta Office in four months amounted to 12 crores of
rupees, a sum oxceeding even the ‘}n‘evious record of 1900 and far above the require-
ments of any intermediate year.” This leads me to the question of the coinage of rupees.
‘Wa have not added to the rupees in circulation for the last five years. In November 1907
when coinage stopped we had 28 crores of rupees in hand. ~ Then came the scarcity and
the commercial crisis of 1907 and 1908 during which instead of an absorption ‘there
was o return of rupees from ciroulation. By September 1909 we had in our posses-,
sion no less than 48 crores. - Since then there has been a steady absorption. It has
proceeded at a rate considerably slowor than many anticipated though much as I per-:

sonally expected; but it has gone on year after year and at tho ond of last April wo

had no more than'lb crores in hand. It was certain that in tho noxt few months
‘rapees would return ; but it was equally certain that the resumption of coinago could

“not'bo avoided. - The* Secretary of Statc accordingly began to purchasc silver in,
May last. ~-Bince~tlien he ‘has purchased £7,000,000 worth. This silver has yielded
154 erores of rapees. 10} crores passed into our ordinary balances in substitution

for the gold used in the purchase, while the remainder, less cost of manufacture repre-
_senting the profit*on coinage, has been credited to the Gold Standard Reserve.

L
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Currency.

“ 48. Ilaving cleared tho way by this sketch of the yoar's history, I can proceed

“to a fuller discussion of the important owrrency developments which I mentioned, tho
first relating to tho Gold Btandard Reserve and the seoond to the coinago of gold in
India. The first has to do with exchange and the requirements of international trade,
the second with our internal currency. That there is & noxus between the two cases is
clear, but as regards the nature and extent of this nexus widely different opinions
are held.” ‘Wo are familiar with the viow that a gold standard is impossible without
o gold currcnoy. On the other side it is suggested that the currency in the hands
of the poople is not to any great extent m’aii':ﬁffe when coin has to be sent out of the
country in settlement of foreign demands. 'There is also strong opinion in favour of
_the view that the support which at times becomes necessary not only in this country
but elsewhere against an unfavourable balance of trade can best be found not in the
currency in circulation but in strong resorves. I do notfintond to cnter on & disous-
sion of these rival crecds. I would merely like to say that hero in India we have made
a great experiment in currency, that the experiment has been successful, and that wo
aro satisfled with our system asat present developed. I recognise however that we must
always bo ready to strengthen and adjust it as the need ariscs, and that in carrying out
such re-cnforcements and adjustments we must attend to experience as well as theory and
bear in mind that the conditions in India may in certain particulars be special and
.stand in nced of exceptional treatment. ’I‘l);ia is the principle which should guide
us in considering both the matters whiohI now lay bofore the Council. I take
first the question of the Gold Standard Reserve. That Reserve has nlready reached the
large figure of £22 millions including  £4 millions held in rupees in Iniiu But we
have never forgotten that in the troubles of 1907-09 we lost in little more than a year
no less than £16 millions sterling, and though we have generally other gold resources
on which we could draw, I Lave always been anxious that the Reserve which is specially
earmarked for the support of exchange should be strengthened. I have at the
same time felt that it would be an advantage if a larger proportion of this Reserve
were held in liquid gold instead of in securities. On these points we have had I think
the unanimous su Eort of Indian opinion, but the Secretary of State has not always
scen eye to eye with us, and the Oouncil may remember that a year I was not
sanguine that we should suooeed in oon?ertil:lg him to our view. We have however
suoceeded. The Beoretary of Btate has agreed to-raise the sterling assets of the Gold
Standard Reserve in London to £25 millions and to hold £56 millions of this amount in
1d and his decision is gratifying to me ns strengthening our defenoes against the
5:11 in exchange of which there is always a danger in times of adverse trade conditions_

“49. On the sccond development which I have to describe, I fear we cannot hope
for the same unanimity of opinion. Yet I feel-certain that the two despatches on
the subjeot, which I s]mlf lay, will be read with satisfaction by many both in this
QOounoil and outside it.

Gold Ooining.

“50. In regard to the ooinage of gold I m&s&y that the initial gelection of any one
coin would not in fact definitoly exclude another, for while recommending to the
Secretary of State the coinage of sovereigns, the Government of India referred to the
future possibility, should it be considered advisable, of introducing some other smaller
coin such as a ten-rupee piece. The sovereign introduces questions of control which
as bebween ourselves and the Royal Mint are diffioult of solution. For this or for
any other reason, the final decision may be, to begin with, a special Indian coin, but
the experience we should gain in coining an Indian piece may show that it would
be worth our while to undertake the additional trouble and expense which would be
involyed in the coining of sovercigns. .

«51. On the general question, as I have said, there is mugh diﬁ'ereneg of opinion.
There are those who seem to regard an institution of a gold mint as a cardinal point in
currency policy and expeot from it sudden and surprising results.  Someare indifferent,
regarding a g’g{d mint mercly as unnecessary, because they say we already get as much
golid coin as we need from abroad, while there are others whose attitude is one of
mistrust and ‘condemnation, because they suspect that the establishment of a gold mint
implies a radical change in the currency policy of the Government, -or because they
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fear what is called the drain of gold to India. The first to my mind oxaggerate the
importance of the scheme and are unduly sanguine in forecasting its results. The
last, I am confident, are dnduly apprehensive.

“52. The view taken by tho Government of India is a very simple and I think
obvious one, and it involves no departure whatever from our currenocy policy. ‘We
have no idea of converting our currency into gold. We are not going to buy gold
bars in order to coin them. We cannot force a currency on the people, nor do we
wish to do 50. All wo proposed is that if anyone who has gold wishes to have it coined
be should bo able to do so. The position is that in this country both gold and silver
are established as legal tender currency. But while we can turn silver into coin, we
have not so far been able to coin gold. The argument that, in point of fact, we
can pflt by importation as much gold as we oan use, is true but it is incomplete. For
one thing India itself produces an amount of gold which is not inconsiderable. At
present this goes to London, and it may continue to do so, but it is reasonable and it
may prove economical that facilities should be given for coining it in this country if
at any time the producers find their advantage in that alternative. Again thereisa
large quantity of gold bullion in the country. Assuming that tho necessity arises -of

“converting it into ooin, why should it have to be sent 7,000 miles for the purpose ?
Or who is to say that it may not on occasion bhe more profitable or convenient to
import and coin gold bullion rather than to import sovereigns? On questions of this
kind I strongly deprecate an 4 priori judgment. How any facilities for coining
bullion which we give can increase the flow of gold to India I am unable to sce. In one
form or another India will get precisely the amount of zold which she wants and which
‘she is able to pay for. It may}ile urged that the use of gold as currency at any xate is
for this country a su]ierﬁu.itj'. But what does this argument assume? It assumes
that for India not gold but some other form of - currency is the best. On the other

nd some authorities assume that & :52161 ourrency is always preferable. I make:
neither assumption. I leave it to ithe people to decide what suits them best,
and all I say is that if they find they pre?er gold they are just as much ontitled to it
as any other people in the world. Now when we are considering Indian currency
ave can no longer, as was the case not many years ago, think only of rupees. Out of,

%.he total additions to the currency in fhe three years ending March 1912 amounting.
to 65 crores, rupees accounted for only 28 crores. The habits of the people in fack!
are changing. The last Currency Report of the Comptroller General shows clearly:
that gold has to an inoreasing extent established itself in ordinary oirculation, whj.llye
the expansion of our note issues gives:evidence of a desire for a handier currency than,
silver and a readiness to use a higher it than the rupes.. While therefore we do
mot pretend to know, to what extent the facilities for coining gold will be uged, we
think that there are substantial facts to support the sentimént which has frequently"
been expressed in' this country in favour ofp our having a gold mint of our own: And
even without such support ?[ “make’ bold to say tﬁaﬁ sentiment is not a thing to be
_d.isregarded. The sentiment I mean is not that of any particular race, class or com-
munity. India i3 a great country, not only by reason of past achievements in the
highest fields of thought, not only by reason of her enormous population and vast.area,
but because of her rapidly inoreasing importance in the world of commerce. | I con-
fess I think it is sometimes forgotten Row big India is, and her growth in the matters
with which I am more particularly concerned outstrips our ordinary conceptions of if:
“Weare all united in this common bond that we are fellow citizens of one great Empire,
and the sentimeui_: I have in mind is the sentiment that should bo common to all' the
people of a great and growing country. This mint, youmay say, of which we are talk-
ing is a little thing. But if thero is a feoling that India after all is entitled to its own
mints and that those mints should he empowered to twn out any coins that India
-requires, can anyone say that the feeling is in any sense unreasonable ? I cannot of
course anticipate the decision that may be reached regarding the denomination of
the coin which  we' should issue, but personally I say that the sentiment,which
favours a special Indian coin is to me oasily intelligible. And I hope that our
-mints will continve to be Indian in tho senso of being free from external control.

- Our mints may not be the best in the world, but T know of none better. The work they
turn out is a credit to the Indian Govermmont, and in saying so, I rely not onry own
?'iu'dgment but on the judgment of oxperts in Burope who have given me their opinions.
This battle of thg mints has now lasted for fiftean years. I do not for a moment say
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that throughout this period tho issues have romained the same. The combatants have
frequently changed their positions. The composition of the opposiug forces has varied,
as partics which at one time found themselves in ounc camp, trausferred their allegiance
presently to the other. But on the whole, India has fought for a gold mint all ~theso
years, and personally Iam glad that at a tine when my assoviation with the govern-
ment of this great country draws to a close, the question is being brought to an issue.

“53. The Council will appreciate that all I have said in regard to exchange,
currency, and the coining oip old is subjoct to a reservation. I refer of course to the
‘statement made in the House of Oommons by the Primo Minister. Mr. Asquith has
stated that in the opinion of the Home Government tho time has come for an enquiry
into (inter alia) questions of currency and finance relating to India by an expert Lody
and proferably by a Royal Commission. I myself believo that our system of ourrency
and finance in India rests on a sufficiently sohd foundation. I recognise however that
it is the subject of many misunderstandings and of much misconception. A Com-
mission of inquiry will-clear the air and by increasing knowledge, 1t will diminish
writicism. I balieve that it will be educative rather than destructive. Holding this
belief, I await with confidence the result of its deliberations on the currency conditions
which I have desoribed and which will now have to be submitted to its judgmoent,

Retrospect.

“54. This is my last year of office, and it is permissible that I should review the
administration of the Department the control of which I am about to surrondeor.

“65. When I assumed charge towards theend of 1008, the couutry, after a decade
of remarkable prosperity, had just 1 through a period of distressful scarcity. The
relapee was one of a kind to which, gy reason of 1ts climatio conditions, India has always
been subjeot; but on this occasion 1ts severity was accentuated by a financial stress
‘that dislocated the world’s greatest markets. The gravity of the situation is explained
in a word when I say that tho year 1908-09 ended not with an anticipated surplus but
with a deflcit of no less than £8% millions. From an agricultural point of view, the
next year was favourable; but trade was slow in reviving and, as I said when I
presented my seoongd Finannial Btatement, the air of hopefulness, which porvaded the
qountry as soon as a good monsoon had assured the agricultural position, was slow in
penetrating the Finance Department. I remember well the difficulties which we
encountered that year, the necessity we were under of explaining the situation to the
large spending Departments and Local Governments, and cn.lliug:1 on them to exeroise
all possible economies in view of our diminished resources, and their loyal response.
In a]({dition, when I came to sum up the experionces of the year and forecast the
roquirements of the next, I foum{ myself faced with a great drop in opium revenne
and the necessity of revising at considerable cost our settlement with Eastern Bengal
.and Assam, and I was forced to propose additional taxation, In 1010-11 the situation
changed. Prosperity returned. Our revenues increased. We were able to expand
those activities of Government which depend on money resources.

“56. In this brief review I have mentionod the incrensc of taxation which took’
‘place in 1910-11." I do not wish to rake up the ashes of an old controversy, but I
can scarcely pass the subject by. Whatever may be said about it, I am unrepentant,
Ihold this, indeed I regard as res judicata, that tho taxation was justified on an
reasonable forecast of immediate requirements at the time when it was nnpose(f
1 say that its absolute necessity might have been demonstrated at any moment

during the last three years if what has now happened in our opium trade had hap-
pened previously. But there are other and moze general coasidorations. If we had
merely to provide for existing charges, the position would o simple; whenever
‘Tevenue 10se above expenditure, the excess would be cub off by a reduction in the scale
«of taxation. But India is not a developed country. It is not a country in.which an
“one can acecpt the ourrent equipment and the curront scale of oxpendituro as sufli-
-cient. I am not suggosting taxation up to tho hilt; but in viow of urgent and legiti-
-mate demands I hold that the real question is not whethor we pouhl not have done
‘without further taxation but whother the further taxation has in fact beeu Dburden-
some. Some of our critics seem at times to forzet that development has to be l_mirl for.
T olaim to have established without hardship a broader basis of taxation which hag
‘been and will continuo to e of henefit to the country. :- -
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“57. A point I touch onis economy. Simple though this subject be, it scems to-
be open to misconception. On the one hand, it has heen folt that I have been un-
necessarily severe in effeoting economies, whilst on the other hand, I have heen oriticised
for assenting to a large increase in expenditure. What I mean by economy is'neither
the hasty reduction of expenditure in a orisis, nor the opposition to new expenditure
without regard to its chavacter or object. What I mean by economy isspending-

our money on good objects and getting your money’s worth for what you spend.

his object I Liave kept in view through good report and through bad report, or rather
rhaps I should say through good and bad seasons without distinction, and I claim to-
ve heen successful in its attainment.

“58. As relevant to this subjoct I mention the department of audit, That depart-
.ment is one with which, through a long expericnce, I have been familiar, and I
"know its value. I have endeavoured in this country to demonstrate my belief in it.
-I have every reason to think that the position of the Comptroller and Aunditor General
- will besubstantially im]]l)rove(], that he will be relieved of other financial duties and will
. be able to devote his whole time to the development of our audit systems. I look for a.
. new spirit in the Audit department, a spirit- which will bring about a recognition
; of its true relationship to the Executive, which will ensure hearty co-operation in
: the work of Government.

. “59. A more general question is raised when we co-relate the expenditure we:
i charge to revenue and our capital expenditure. There is no doubt a competition
. between these two classes, & oomf)etition which Mr. Gokhale has brought out clemfly
; enough in more than one Resolution. But the principles which guide us in deter--

mining the allotments to: be made for the various heads of revenue oxpenditure
' must oqually guide us when we come to the distribution as between revenhe-

and capital expenditure !of an accrued surplus. There are enthusiasts ' for
i education and enthusiasts’ for railways. The Government of India have to hold
the balance between them and endufe the dis ent of both. I have always
tbeen opposed to any harl and fast rule. The distribntion must be determined
on a consideration of requirements at the time of allotments. There is another-
yconsideration. It is a mistdke to regard our revenue and capital acoounts as water-:
- tight compartments ; there is always 2 movement from one %o the other. In good years.

the revenue account supplies the capital ; that has latflfy been the ordinary position.
; But- the movement has sometimes been reversed, and if in the last year or two e haive.

.+ been using our ﬁurgluu paatly.to ‘pay off temporary debt, it must not be forgotten that
7 that temporary debt fvas raised ix ‘part to make good a revenue deflcit. The outstand-
ying difficulty injIndian finance is 1ts liability to extreme vioissitudes. The tn.Le use ‘of
s surplus money in good years is to be fonnd In the reduction and_avoidance of debt..

: That is not & picturesque policy, but it is the only sound one. Now from this point
i of view what have jve’ dome \in'recent years? At Home our borrowings have beén.

i small. That may be the result of necessity rather than of choice; but in India whére-

_the market has been improving instead of deteriorating my loans have been studiously

>moderate. In 1909 I raised 2} crores ; in 1910, 1} croves ; in 1911, 2 erores ; in 1912,
-:8,, crores. The net result of my loan transactions, taking into account discharge of
. debt, is striking.. In the following figures I include Doth direct borrowings by the-

;’J I

-+ Becretary of State and capital raised through Railway Companies. :
"%, Tn1909-10 there was a net addition of £18 millions; |
L

“yr. Iml01011:  ,, ».  of £6} millions;
©' In1911-12° " ” " of £1% millions;
a:'g{l In 1912:13 » anet d_garcp.se of £€1 million.

¢ Meanwhile :the legitimate demands for non-recurring oxpenditure—the only-
demand which could be met from accrued surpluses—of our different departments,.
more partiowlarly of education. and sanitation, have been generously met. A reason--
- able railway and irrigafion programme of capital expenditure has been maintained and.
while this has been cffected, I have at the same time strengthened our ;position.
.against the possibility.of financial troubles by a restriction of borrowings. My
restraint in the past will be an asset for my successors in the future. e
*60. I turn to another element of strength. By the end of 1909 there was practically-
no gold left in the Government reserves in this country. Since thén by the ordinary-

B
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operations of trade gold has flowed in, till we now hold £19,500,000 in our aurronoﬁ
reserve in India. In the same reserve at Homo we have £7,300,000; in the Gol
Standard Resorve we have £18 millions in gold assets, and we horc, in consequence
of the Secretary of Btate’s recent decision, to have eventually £26 millions. At anyrate
at the moment we have altogether £45 millions in gold and gold securities and that is
& bulwark of enormous strength against a fall in exchange. Our currency system
seems to be sound. In our English way we have adapted it from timo to time to
meet requiremonts as they arose. The result I do not claim is perfect ; but we may be
satisfled with a scheme if it is practical. It has the approval of economic experts. It
has been taken as an exemplar in other countries, and it has the confidence of our
business men. If I have to take the responsibility when things go amiss, I am surely

- entitled to olaim a little credit for success. The Indian belicves in the efficacy of
good intentions. I have meant well by Indin, and it means much o mo in presenting
my fifth Budget that I can honestly say that should finanoial trouble come on
her, India is prepared to meet it.——L' Iudia fara da se.

Cozclusion.

‘“ 61. A Financial Statement, the forerunner of the Budget, has to-day been
presented, for the first time, in Delhi; restored to her pride of placeas India’s Imperial
city, Through centuries Kings of every race have fought to win or keep her: the
blood of men and the tears of women have been freely shed to cement the Empircs
over whioh her owners have held sway. But I prefer to think of Delhi, not as the
prize of conquest, or the home of conquerors, but as the capital of a contented empire,
the abode of peace and prosperity, of wise and prudent councels. Buch I hopo she
may ever be.

Glorious though she has Leen, may Delhi rise to qleories still greater; tho

lories—to quote the words of the VicerGy's speech which it devolved on me to read
you in the Diwan-i-Am—of * the peace, happiness and contentment of the millions
over whom the King-Emperor exercises sway, the trust and confldence which England
has been able to re%se on their loyalty, the generous share which she had been able to
give to the sons of India in sharing her councils and in shaping the destiny of this
great and wonderful country.” _

It rests largely with you and your successors in this Counecil to bring our hopes
to fruition.

This is my last Budget, and this day practically ends my career in India.

. I shall sever my connection with India with profound sorrow; but I rejoice
exceédingly that I 1 leave her loyal and prosperous.”

The Council adjourned to Wednesday, the 5th March, 1013.

W. H. VINCENT,

Secretary to the Government of India,
Legislative Department.

DxrHI,
The 1st BMarch, 1913.
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